Regional Office
Rajasthan Pollution Control Board

S SPL- "0 trial Area,
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To,

The Registrar,

National Green Tribunal,

Central Zone Bench,

Bhopal.

Sub:- Joint Inspection Report of the Committee.

Ref:- Hon’ble NGT order dated 19.08.2021 in O.A. application No. 63/2021.

Sir,
With due respect, it is our honour to submit joint inspection report of the

Committee constituted by Hon’ble NGT in the matter of 63/2021, Surendra Singh

Shekhawat V/s State of Rajasthan & Others. The Joint inspection was carried out
on dated 22.09.2021 by the following members:-
1. Sh Mahesh Dutt Purohit, Sc-C, MOoEFCC, IRO, Jaipur (Raj.)
2 Sh Sunil Kumar Meena, Sc-D, CPCB, Regional Directorate, Bhopal (M.P.)
3. Sh Vikram Kesharee Pradhan, IFS, Member Secretary, State Wetland
Authority Rajasthan, Jaipur (Raj.)
4. Sh Deepak Tanwar, EE, Regional Officer, RSPCB, Kishangarh (Nodal Officer),

Attached herewith is the Joint inspection report (09 Pages) and Annexures (10
Nos).

Thanking You.

Yours Sincerely,

Deepak Tanwar 2
EE & Regional Officer,
RSPCB, Kishangarh
[Nodal Officer]

EE-Deepak Tanwar’s



Joint Inspection Report of the Commaittee
Submitted in Reference to
Honourable National Green Tribunal (NGT), Central Bench,
Bhopal order dated 19-08-2021 in the Matter of
Original Application No. 63/2021 (CZ)
Surendra Singh Shekhawat
Versus

State of Rajasthan & Others

Member of the committee
1. Sh Mahesh Dutt Purohit, Sc-C, MoEFCC, IRO, Jaipur (Raj.)
2. Sh Sunil Kumar Meena, Sc-D, CPCB, Regional Directorate, Bhopal (M.P.)

3. Sh Vikram Kesharee Pradhan, IFS, Member Secretary, State Wetland
Authority Rajasthan, Jaipur (Raj.)

4. Sh Deepak Tanwar, EE, Regional Officer, RSPCB, Kishangarh (Nodal
Officer)



Joint Inspection Report of the Committee

In compliance of the Hon’ble National Green Tribunal (NGT) Central
Bench, Bhopal order dated 19.08.2021, in the matter of original
application No. 63/2021 (CZ), Surendra Singh Shekhawat versus State
of Rajasthan and others, the committee of following 04 members visited
the site i.e. Anasagar lake, Ajmer on 22.09.2021 to record the factual
situation and actions required to be taken:

1. Sh Mahesh Dutt Purohit, Sc-C, MoEFCC, IRO, Jaipur (Raj.)

2. Sh Sunil Kumar Meena, Sc-D, CPCB, Regional Directorate, Bhopal
(M.P.)

3. Sh Vikram Kesharee Pradhan, IFS, Member Secretary, State Wetland
Authority Rajasthan, Jaipur

4. Sh Deepak Tanwar, EE, Regional Officer, RSPCB, Kishangarh (Nodal
Officer)

As per the order of Hon’ble NGT the committee verified the factual status
on these following issues: -

1. Construction of concretised pathways after filling up the submerged
area of wetland.

2. Dumping of construction material within the submergence area and
in the high flood line of the wetland and in the zone of influence.

3. Dumping of soil and other earth material for filling up and reclaiming
the wetland.

4. Construction of Wonder Park after reclaiming the wetland area in
front of Maheshwari Public School, Vaishali Nagar, Ajmer.

About Anasagar Lake

As per historical evidence, Anasagar Lake is a man-made lake which
was constructed by King Annaraj in year 1135-1150. As per the
information submitted by Executive Engineer, Water Resources
Department, Division-II, Ajmer vide letter dated 24.9.2021 (Copy of the
letter is enclosed as Annexure-I); the hydraulic details of Anasagar
lake is as below:

® The catchment area of lake is - 70.55 Sq km (7055 Hectares)
® Area of lake at full tank level is - 2.96 Sq Km (296 Hectares)
® Capacity to hold water is - 247.64 Mcft

® Full tank level is - 13 feet



Status of Anasagar as a Wetland

As per the provision of rule 3 of Wetlands (Conservation and
Management) Rules, 2017 Anasagar Lake is not a Wetland. It is neither
a wetland designated by the Government of India under the provisions of
the Convention on Wetlands (Ramsar Convention) nor a notified wetland
under Wetlands (Conservation and Management) Rules, 2017.

Declaration of boundary of Anasagar Lake

In exercise of the powers conferred by Section 4 of the Rajasthan Lake
(Protection and Development) Authority Act 2015 (Act No. 5 of 2015), the
Rajasthan State government on the recommendation of Rajasthan Lakes
Development Authority has declared and specified lake area along with
the boundaries of Anasagar lake and geographical area around it as
protected area situated in revenue villages Thok, Teliyan and Kotda of
Tehsil Ajmer, District Ajmer vide Government of Rajasthan, Local Self
Government Department notification No. F.8 (Ga) (8) Rules / DLB /
2017 / 334 dated 30.10.2017 (Copy of the Notification is enclosed as
Annexure-II). The area included in Lake and declared as protected area
in village Thok & Kotda is 2054.88:16:16 (Bigha: Biswa: Biswansi) or
332.63 Hectares where 1 bigha equals to 1617 m? or 20 Biswa or 400
Biswansi.

Prohibited & restricted activities

In exercise of the powers conferred by section-5 of the Rajasthan Lakes
(Protection and Development) Authority Act 2015 (Act No. 5 of 2015), the
State Government has specified activities for protection and development
of the Anasagar Lake situated in revenue village Thok Teliyan and Kotra
of Tehsil Ajmer, District Ajmer: -

(a) Activities that shall be prohibited in the geographical boundaries
of the Anasagar Lake and its protected area.

(b) Activities that may be carried out in the boundaries of the
Anasagar Lake and its protected area after obtaining permission
from the Rajasthan Lake Development Authority vide Government
of Rajasthan, Local Self Government Development Notification No.
F8(Ga) (8) Rules/DLB/2017/310 dated 30.10.2017 (Copy of the
notification is enclosed as Annexure-III)

Construction of Promenades on Anasagar Lake

As per the Notification dated 30.10.2017 vide point (b) (xvi)
“Construction of promenades for conserving boundaries of the lake” is
an activity that may be carried out in the boundaries of the Anasagar
Lake and its protected area after obtaining permission from the
Rajasthan Lake Development Authority.



Permission of Rajasthan Lake Development Authority:

State Lake Conservation Authority and Local Self Government
Department on recommendations of District Level Lake Conservation
and development committee as per decision taken in meeting held on
03.03.2021 (Annexure-IV) has granted ex-facto permission vide meeting
minutes No. T1@E)Eved /21@1835&1852 dated 13.09.2021 (Annexure-
V) to carry out following works including construction of pathway: -

i. Development of Bird Park at Sagar Vihar Area Anasagar, Ajmer.

ii. Strengthening of Bund at Anasagar Lake, Ajmer.

iii. Supply Operation and Maintenance of Floater Boat for De-Weeding
in Anasagar Lake with Cleaning Mechanism for thrash.

iv. Designing, Providing, fixing commissioning and testing of floating
bridge at Bandi River near STP Anasagar Ajmer.

v. Renovation & Beautification of Sagar Vihar Paal, Ajmer.

vi. Construction of Pathway around Anasagar from Sagar Vihar Paal
(Near Vaishali Nagar Petrol Pump) to Regional College Pathway,
Ajmer.

vii. Construction of pathway around Anasagar from Shiv Mandir to
Sagar Vihar Pal, Ajmer.

viii.Development of pathway around Anasagar from Old Vishram Sthali
to Rishi Udhyan.

ix. Installation of Musical Fountain and Interactive Fountain in different
Locations, Ajmer.

The progress made so far is as tabulated below:

S.No. Project Name Start Stipulated Status Brief Description of Work
Date date of
completion/
Actual date
of
completion

1 Development of | 30.10.19 31.01.21 Work Nagar Nigam wet land in Sagar Vihar has
Bird Park at Sagar Completed been developed in to bird park for migratory
Vihar area birds by constructing boundary wall, fencing
Anasagar, Ajmer and mounds. Sagar Vihar Pal serves as a
(RAJ-AJM- 154) viewing gallery.

2 Strengthening of | 22.12.17 | 29.02.20 Work Pathway for pedestrian has been developed
Bund at Anasagar Completed at FTL from STP to Vishramsthali in 1300 m
Lake, Ajmer (RAJ- length.

AJM-009)

3 Supply Operation | 27.11.17 | 28.03.18 Work Floater boat has been procured and handed
and Maintenance Completed over to Ajmer Municipal corporation for De-
of Floater Boat for Weeding and cleaning of Anasagar Lake.
de-weeding in
Anasagar Lake
with Cleaning
Mechanism for
thrash (RAJ-AJM-

099)

4 Designing, 25.09.18 | 24.01.19 Work Floating bridge has been provided on Bandi
providing, fixing, Completed river at Pathway for free and unobstructed
commissioning flow of water.
and testing of
floating bridge at
Bandi River near
STP Anasagar
Ajmer. (RAJ-AJM-




102)

5 Renovation & | 22.01.20 31.05.21 Work Sagar Vihar Pal was constructed by Water
Beautification  of Completed Resources Department in year 1984.
Sagar Vihar Paal, Pathway was developed under CSR.
Ajmer (RAJ-AJM- Renovation and beatification of Sagar Vihar
143) Pal has been done. Pathway in approx. 200

m has been constructed. Sump and pumps
have been provided to pump out water from
low lyinig area. Also parking and public
convenience have been provided.

6 Construction of | 18.12.20 17.12.21 WIP Work of construction of Pathway at FTL along

Pathway around periphery of Anasagar lake from Sagar Vihar
Anasagar from Pal to Regional college in approx. 2332 m
Sagar Vihar Paal length is in progress. 17 Nos. cross drainage
(Near Vaishali have been provided for unobstructed flow of
Nagar Petrol water into lake.
Pump) to Regional
College Pathway,
Ajmer (RAJ-AJM-
176)

7 Construction  Of | 21.11.20 19.11.21 WIP Work of construction of Pathway at FTL along
pathway  around periphery of Anasagar lake from Shiv Mandir
Anasagar from to Sagar Vihar Pal in approx. 960 m length is
near Shiv Mandir in progress. 5 Nos. cross drainage works
to Sagar Vihar Pal, have been provided for unobstructed flow of
Ajmer (RAJ-AJM- water into lake.

174)

8 Development of | 04.01.21 03.04.22 WIP Work of construction of Pathway at FTL along
pathway around periphery of Anasagar lake from Old Vishram
Anasagar from Old Sthali to Rishi Udyan in approx. 1834 m
Vishram Sthali to length is in progress. Sufficient Nos. of cross
Rishi Udyan (RAJ- drainage works will be provided
AJM-187) unobstructed flow of water intolake.
Installation of | 20.11.20 15.08.21 WIP Musical Fountain at three locations, Old
Musical Fountain Chaupati (floating), Regional college (floating)

9 and Interactive and Vishram Sthali park have been installed
Fountain in for recreation and attraction of tourist and
different for increasing beauty of the lake.

Locations, Ajmer
(RAJ-AJM-161)

Total length of circumference of Anasagar lake at Full Tank Level (FTL) is
approximately 10363 m out of which pathway in approximately 4000 m
already exist and balance length is taken up under Ajmer Smart City
Mission as following (Annexure-VI):-

1.

ii.

iii.

iv.

Pathway from Anasagar STP to Vishram Sthali in approx. 1300 m
has been completed.
Pathway from Shiv Mandir to Sagar Vihar Pal in approx. 960 m
length is in progress.
Pathway from Sagar Vihar Pal to Regional college in approx. 2300 m
length is in progress.
Pathway from Vishram Sthali to Rishi Udhyan is approx. 1800 m
length is in progress.

Field Observations:-

1.

As per the Notification dated 30.10.2017, the area included in Lake
and declared as protected in village Thok and Kotda is
2054.88:16:16 (Bigha: Biswa: Biswansi) i.e. 332.63 Hectares. Area of
the lake after construction of pathway shall be about 311.17
Hectares. Majorly, the pathway is constructed on the defined
boundary of the lake, however the difference in the area declared in
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comparison to the area under peripheral pathway is due to the
following reasons (Annexure-VI):

S.No. | Location |Area Reasons for Deviation
(in Ha)
1. Location-1 | 0.09 Due to Hon’ble High Court stay on

Khasra No. 2067, Thok Teliyan in SB
Civil Writ Petition No. 16272 /2016.

2. Location-2 | 3.18 Due to Hon’ble High Court stay on
Khasra No. 326 and 327 in SB Civil
Writ Petition No. 7480/2011 Govind
Dyma V/s State of Rajasthan and
Others.

Due to Hon’ble High Court stay on
Khasra No. 507 in SB CW Petition No.
1005/2021 Mukesh V/S State of
Rajasthan and Others.

3. Location-3 | 3.87 Due to Hon’ble High Court stay on
Khasra No. 227 and 228 in SB Civil
Writ Petition No. 16260/16 Jitendra
Singh & Others V/s State of Rajasthan
and Others.

Due to Hon’ble High Court stay on
Khasra No. 235, 236 & 240 in SB CW
15638/2011 Laxman Singh and
Others V/S State of Rajasthan and
Others.

Due to Hon’ble High Court stay on
Khasra No. 230,233 & 238 in SB Civil
Writ Petition No. 11708/2011 Prabhu
Dayal Vijay V/s State of Rajasthan
and Others.

Due to Hon’ble High Court stay on
Khasra No. 245, 246, 247, 248 in SB
CW 16095/2011 Sohanlal Kumawat
V /s State of Rajasthan and Others.

4. Location-4 | 9.11 Establishment of  Colonies  viz.
Mahaveer Colony and Arihant Colony
during the period from 1973-75 and
due to Hon’ble High Court stay on
Khasra No. 1076 in SB Civil Writ
Petition No. 14667/2014 Kesar Bal
and Others V/s State of Rajasthan and
Others.

S. Location-5 | 4.60 Establishment of 13 MLD Sewerage
Treatment Plant during the period
from 2013 -2015.

0. Location-6 | 0.6100 | Construction of Pathways at FTL level.

Total 21.46




e [t was observed that the decrease in the area due to construction of
Pathways (Location-06) is only 0.6100 Hectares whereas area of
about 08.51 Hectares has been increased after construction of
Pathways from A1-A6 (Annexure-IX).

e Most of the reduction of area (20.85 Hectares) has happened due to
stays in various High Court Writs (Location 1- 4), establishment of
old colonies (Location 4) and construction of STP (Location-05) prior
to notification by Rajasthan Lake Development Authority vide
Government of Rajasthan, Local Self Government Development
Notification No. F8(Ga) (8) Rules/DLB/2017/310 dated 30.10.2017.

e It is pertinent to mention that the work of construction of pathways
around Anasagar Lake is in coherence with the powers conferred by
section-5 of the Rajasthan Lakes (Protection and Development)
Authority Act 2015 (Act No. 5 of 2015) to the State Government which
has specified activities for protection and development of the
Anasagar Lake.

2. During site inspection it was found that, on the peripheral pathway
sufficient numbers of cross drainage structures have been provided
for unhindered flow of water. Hence there is no obstruction to flow of
water. The details of cross drainage structures are as below
(Annexure-VI):-

Name of the Stretch | Length  of the | No. of Cross drainage
Stretch (in Meter) structures provided

Shiv.  Mandir to| 960 05

Sagar Vihar Pal

Sagar Vihar Pal to| 2300 17

Regional College

Anasagar STP to| 1300 One Floating bridge

Vishram Sthali

3. Pathway is constructed majorly at periphery of lake at FTL.
Construction procedure is being explained by a schematic diagram
(Annexure -VIII). At first good earth is being dumped at periphery of
lake and then foundation excavation is done. The excavated earth is
also stacked towards lake to hold water; a temporary track is formed
towards Lake for movement of man and machinery. A RCC wall is
constructed towards lake. A masonry wall is constructed parallel to
RCC retaining wall. The width of pathway including thickness of
both walls is 4.5 m. After construction of both the walls, the good



earth used for forming temporary track is lifted and filled inside both
the walls and extra earth and silt is also removed from lake side so
that water touches the RCC wall. The good earth filled inside both
the walls is compacted and then stone flooring is done.

During site visit, it was observed that the pathway construction
work was carried out as per the planned construction procedure.
No dumping of construction and demolition waste/other earth
material was found.

Seven wonder park is being constructed on Khasra No. 288, 289,
290, 291 and 292 of Thok Teliyan, Tehsil Ajmer of Ajmer
Development Authority for promotion of tourism. The land where
Seven Wonder Park is being developed is well outside the protected
area of lake as shown in attached map (Annexure-IX).

During site visit it was observed that Sagar Vihar bird park has been
developed which has become a good destination for migratory birds.
By doing this work around 2.65 Hectares of Government land has
been protected from encroachments and the area has been naturally
developed as birds friendly site.

Photographs taken during the field visit are enclosed as Annexure-X.

Conclusion

. Anasagar Lake is not a Notified Wetland under Wetlands
(Conservation and Management) Rules, 2017 or Ramsar Convention,
hence violation of Wetland Rules is ruled out.

. The construction of concretized pathway around Anasagar Lake has
not been done after filling up the submerged area of wetland.

. During the visit as such no violation of any of the provision of
Rajasthan Lakes (Protection and Development) Authority Act, 2015
was found; while doing construction works, permission of Rajasthan
Lake Development Authority has been sought as per rule.

. No dumping of the construction materials within the submergence
area and in the high flood line of the wetland and in the zone of
influence was found.

. No dumping of soil and other earth material for filling up and

reclaiming the wetland was found. Rather after construction of



pathways the silt from the Lake bed has been removed which will
increase the water holding capacity.

6. Wonder Park is being developed outside protected area of Lake. So
the issue raised by the applicant about construction of Wonder Park
after reclaiming the wetland area in front of Maheshwari Public

School, Vaishali Nagar, Ajmer is factually incorrect.
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(Mahesh Dutt Purohit) (Sunil Kumar Meena)
Scientist-C Scientist-D
MoEFCC, IRO, Jaipur CPCB, RD, Bhopal

")L( WM

4)10)202)
(Vikram Kesharee Pradhan, IFS) (Deepak Tanwar)
State Wetland Authority Regional Officer, RSPCB,
Jaipur (Raj.) Kishangarh (Nodal Officer)



Annexure- 1
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Ajmer Smart City Limited, Ajmer

Work List
RPN OF 1, —E
1 |Jaipur Road Precinct up gradation HRIDAY
2 |Cultural Park at Subhash udhyan HRIDAY
3 |Instalation of public art and sculptures SCM
4 |Street painting & Heritage SCM
5 |Auditorium at Soochna kendra PPP
IP-1 : Promote 6 |Promoting local crafts, folk dance, music etc 5 SCM
Tourism -
7 |Tourist information centre at public places, 5 SCM ABD
kiosks. public conveniences
8 |Pedestrian friendly walkways to connecting 10 Railways |ABD
dargah area to railway station through sky
walks
Subtotal (Tourism) 77.5
2 Lake Restoration
1 |De-silting, De-weeding, bund strengthening 30 SCM ABD
2 |Drains Treatment and allied facilities 6 SCM ABD
Lake Front Development
3 |Open Air Amphitheatre, Promenades/ plaza 6.75 SCM ABD
4 |Park pathways with cycling/walking tracks 8.25 SCM ABD
IP-2: Anasagar 5 |Sclar panneled roofs, LED lightning and light 0.69 SCM ABD
posts
Promenades 6 |Choreographed Musical Fountain with Laser 8 PPP/CSR  |ABD
show
7 |Boating and water sports facilities 3 PPP/CSR _ |ABD
8 |Development of Heritage Museum at island 20 SCM ABD
9 |Enhancement of walkability from 3 sCm ABD
neighborhood of ABD to eco-mobility corridor
with the focus on Differently abled and elderly
10 [Mega Amusement Park 25 PPP/CSR  |ABD
| Subtotal .~ iR 110.686 | | NI
3 1 |Park Deveopment including fencing, green 15 SCM/AMRUT/ |ABD
development , water sprinkles , jogging/ cycle HRIDAY
tracks, children play euipment, and park
furniture with focus on differently abled
neanle st
2 |Development of open gym in existing parks 10 SCM/PPP  |ABD
3 [Select Parks are to be developed as theme 10 §CM/PPP ABD
based parks for children and elderly with focus
on differentlv abled
4 |Conversion of Public Building in to Green 16 SCM ABD
building (LEED/Griha)
IP-3: Green Rain Water Harvesting
Ajmer 5 |Install Rain Water Harvesting System in all the 0.33 SCM ABD
public buildings and in open areas
6 |Recharge pits and Bios wales in open spaces, 2 SCM ABD
parking areas, parks, and Road median
Solar Power generation
7 |Solar power panels at public buildings, Open 48.58 SCM/MNRE |ABD
Parks, Anasagar Lake
8 |Preparation of Solar Master Plan for Ajmer- SCM PAN
creation of solar city cell, stakeholder
commitiee
9 |Establishment of Akshay Urja shop in the city SCM PAN
Subtotal 101.91




N 3 |Location finder: A city guide app, with 1 PPP PAN
information about museums, parks,
IP-8 Smart landmarks, public art, restaurants, property
Ajmer with Wi- number and real time traffic data.
Fi connectivity
and E- Mobile Health Care Centers and Hospital
Governance Modernization
4 |Development of Multi-specialty hospital 30 PPP/CSP
5 |Mobile Tele-health services, which connect 10 pPP/CSP  |PAN
hospitals to remote facilities for consuitation,
diagnosis, and sometimes training
Subtotal 105.7
9 Development of Bus Q Shelters and Bus Stop =
Sign Board
1 |BQS - Along with Passenger information 7.92 PPP PAN
System
IP-9 Smart 2 [Poles 0.14 PPP ABD
Transportation 3 |New Mini Buses for E-buses (30 Nos.) 4.5 RTIDP PAN

4 |IT System on Buses 0.77 SCM PAN

5 |Multilevel modern centralized bus stand 50 PPP ABD

6 |Multi-level Car Parking - 2 locations 100 BOT ABD

7 |Open Car Parking at 3 locations 15 PPP ABD

Subtotal ; : 178.33 .
10 1 |CCTV points-cameras, poles , server , junction 50 SCM PAN
switch & Field component

2 |command Control Room for traffic 2 SCM PAN

management and vehicle tracking

3 |Development of mobile based application 2 SCM PAN

which will include public information System
(PIS)

4 |Air Quality Monitoring - sensors equipment 1 SCm PAN
1P-10 Safe and 5 |in Progress/ Completed - Conversion of 33 EES PAN
heaithy Ajmer existing lamps to LED along with CCMS

6 linstallaion of Solar Panels with 'battery, 66 SCM PAN

Autotimers , smart meters GSM Module

7 __|GIS Mapping of street lightning 0.75 SCM PAN

8 | Wi-Fi, air pollution monitoring , mosquito S SCM PAN

monitoring , transportation support and

9 |GIS mapping of entire city for disaster 5 SCM PAN

management

10 |Panic button system ) 1 SCM PAN

11 |Centralized command and control centre 2 SCM PAN

subtotal . . | 167.75
Total Cost (10 Packages) 1,770.54
SPV . Staffing/PMU,Project 88.53 5CM
preparation Advisory ®5% '
Contingency @5% 88,53 SCM/Own
Total Project Cost i - Funds
Sub-Total 177.05
[_ Total CAPEX-SCP PROPOSAL 1947.6
(\
qnM \7°70.
tv \ 6 I
- e—

P

24¢

e ey




Annexure-4

eI AP, SIOTIN-305001, 0146-2429971,2420020

wtm-MEW) / 707 Rotim by o
=d - QY I3l

mwmmwﬁmmaﬁmmm-mmﬁ

e ¥ RATS 03.03.2021 B 1200 PM el deaex s ¥ e o 7
atEdTor Sulerm @)

{ <guTer aTed, SIYE R R AeeR vdwew W) L
foreiR R, it aeR Riew wiitewe, e /

A afe R, 7o sP, awiR wiE R e, swer| il
A godene Tt it g wEer sftmrd), fer W seiy

A <her 7, ST, e o o T e s, e St 7\/)

2 e

7Y W), sehervr SR, W e R SRy

= B, aﬁm@tqﬁm e e B, sﬁﬁ'ﬂl

. maﬁuwwmwu :
0. ﬁmmﬁm wews aft, TR IReE e )

1. Ay TR A, WeR Fres, we R iR

&:5%&%

1.
2.
3.
4,
5,
6.
7.
8
9
1
1

i, : mmmmmmmﬂmwmwm
d foa weavar WY A gf Yow & Fioldt A wern weaq Tt A T wen T R
Wl # frarger favgar ol frg g -

1. SR e, e o
BH L7 R el / foraeor : fivta / Saren
/‘W—%’%?‘rﬁﬁ ST 63 ¥ SOPR faere WaKel §RT| SroR [adme oo |
N ROy | g et A arfad A T § em R
femfor | o3P RS- - -y S
Prfor 29 4 s @ TRE B o, T
g g 3 fei-3g-o-ense / SHaeE wH
¥y = AR e o R o & -
[ SuEE FRHR IOPR, o | ; N o L L T e i
2. SRR, SRR . T JenR | wge W 9 fwmivr @
3. A TR T IR Berae /A
! 4. afdo 5@ T, 31'\3%‘\' e fad g’{gﬂﬁ‘
= L fefiResmiRl R
5. SRy G, STel W MR, SO
‘ 6. SiRremd T R W oRER |
T‘&fﬂ\?ﬂﬁ@rﬁwﬁr s famra stisv,
(N S ... I IS B d







| G SR 8 | @ 1§ — ' it ooPR P
SN T & | 1-Developrment of Bird Rark at Sagar Vihar Area e wrew 3g FA w0
‘ FLET S Anasagar, Ajmerf. g . X ‘ @t & ud 9k ¥

-1 fEwor 2. Strengthening of Bund at Anasagar Lake, Ajmer. ) 3‘3‘“3“ —
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-Boat for De-Weeding in Anasagar Lake with
cleaning Mechanism for thrash.
4.Designing, Providing, fixing commissioning: and |
testing of floating bridge at Bandi River near STP |
Anasagar Ajmer.
5.Renovation & Beautification of Sagar Vihar Paal,
Ajmer.
l 6.Construction of Pathway around anasagar from
\ " sagar vihar paal (Near Vaishali Nagar Petrol
Pump) to Regional College Pathway, Ajmer.
7.Construction of pathway around.Anasagar from
Shiv Mandir to Sagar Vihar Pal, Ajmer. .
8.Development ‘of pathway around anasagar from |
old Vishram Sthali to Rishi Udhyan. |
9.Installation of Musical Fountain and interactive
Fountain in different Locations, Ajmer. .
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Jo,

Chairman & Secretary

Rajasthan Lake Development Authotity
Local SeIf Government

Jaipur

Subject: Developiment works around Anasagar lake under Ajmer Smart City

Dated: 37| 252

Ref.: Meeting Minutes dated 24-03-2021 of District Lake Coservation and development commitiee

Sir,

In reference to the above referred subject it is submitted that the periphery of Anasagar lake at Full Tank level is

approximately 10363 m out of which pathway in 3937 m length already existed. Ajmer Smart City has undertaken the
remaining pathways around Anasagar and development works surounding to the pathways.

Ajmer Nagar Nigam vide extraordinary, Rajasthan Gazette notification dated January 3, 2014 has declared boundary

of no construction Zone around Anasagar Lake. (Enclosed, Annexure-1)

In oomphance of direction issued by Hon’ble High Court in Public Interest Litigation No, 5464/07 common cause
society Ajmer V/s Rajasthan State and others, Ajmer Development Authority has acquired land for conservation of
Anasagar Lake and has issued Award,

Local Self Government, Government of Rajasthan on the recommendation of the Rajasthan Lake Development
Authority vide notification No.F,8 (Gz) (8) Rules/DLBIZOI 7334 dated 30.10.2017 hed declared and specified lake

area along with the boundaries of Anasagar Lake. (Enclosed, Annexure-2)

Further vide notification No. F.8 (Ga) (8) Rules /DLB/2017/810 dated 30.10.2017(Enclosed, Amnexure-3) LSG had
specified Activities prohibited and activities that may be carried out in the boundaries of the Anasagar Lake and its
protecied area, after obtaining permisgion from the Rajasthan Lake Development Authority.

As per notification Bird Sanctuary, Outdoor Recreational Activities, Activities related to consesvation or preservation
-~ of soil, Water-flora. &_fauna, Construction of promeénades. for conserving boundarics of the lake etc. are-an activities—— . —

that may be carried out in the boundaries 6f The Anasagar Lake”.

Hence construction of pathway in 6426 m length in 4 stretches along periphery of lake is a permitted activity in the
__boundary of Anasagar Lake.

Sindilatly in district level Lake Conservation Comimiftee meeting held on 03.03.2021(Enclosed, Annexum—4) following

— —9.no works being done by Ajmer Smart: c:ty has been approved

[ TSNe.

Name of Work

Work.Order
v Cost

Notification dated 30-10-2017/0:) ) Bira Sanemary -

|~ (Rs.in Cr.)-.

Anasag_g Ajmer—— ‘_‘.:‘Z;,‘ == l .- Y

il Notlﬂcauou dated 30-10-2017/(b )—(w) ‘Outdoor Recreational Acuvmes L

o

Installatmn of Musmal metam and mteracuve—--:ﬂ -




welrs ey

¥4 : ojmerme@gmall.com SENW :0145-2427608
(i) Designing, Providing, fixing commissioning and 025
testing of floating bridge at Bandi River near STP
__| Anasapar Ajmer. .
Notification dated 30-10-2017/(b)-(xvi) Construction of Promenades
) ‘Strengthening of Bund at Anasagar Lake, 109
Ajmer.(Pathway from Anasagar STP to Old
| Vishram Sthali)
(i) Renovation & Beautification of Sagar Vihar Paal, 1.96
Ajmer. . ]

(iid) Construction of Pathway around Anasagar from

13.1
Sagar Vibar Pal (Near Vaishali Nagar Petrol Pump)
to Repional College Pathway, Ajmer. - L
(iv) Construction of pathway around -Apasagar from 5.42
| Shiv Mandir to Sagar Vihar Pal, Ajmer. _ B
) ‘Development of pathway around Anasagar from old 13.61
_| Vighram Sthali to Rishi Udhyen. )
L ' . Total Rs.inCry) | 82,04
The matter is submitted for approval of above referred works under Ajmer Smart City from Rajasthan Lake
Development Authority.
Encl:- Annexure 1 to 4 L
(Dr. Khushal Yadavias)
Commissioner Nagar Nigam and Member Secretary
District Level Lake Conservation & Development Committee
Ajmer ,
No. amc/2021.2022/ ME(EDI U3 - 95 Dated: Y l‘?ﬁ'ﬂ
Copy to:-

1. District Collector, Ajmer
- -———2:Distriet Forest Officer, Forest Department Ajmer -
3. Chief Executive Officer, District Council, Ajmer
4. Secretary, Ajmer Development Authority
* 5. Chief Engineer, Ajmer Smart City Limited, Ajmer
- - o8- Superintending Engincer, Water Resources Department, Ajmer
7. District Transport Officer, Transport Department, Ajmer
-- 8. Deputy Direitof, Fisheries Départment, Ajmer
3. Assistant Director, Tourism Department Ajmer
10, Commissioner, Municipal Council, Kishangarh
11. Executive Officer, Municipality, Kekri/Pustikar— e -
-~ —12-Executive Engineer/Assistant Engineer; Water Resources Departmrent Ajmer =~ -
13. Superintendent Archaeological Conservation of India, Sub Division, Baradari Ajmer
14, Personal Assistant, Commissioner Sir, Municipal Corpotation Ajmier

+- 715, Petsonal Assistatit, Depiity Commissioner (Admn+/Developmént) Municipal Corporation Ajmer
-16. Guard File '"“ )
T . ,.@ﬁ:KhﬁslialL%EVm‘s)'?:'—
Commissioner Nagar Nigam and Member Secretary
. District Level Lake Conservation & Development Committee...
Tt IIIITTAWer— T I
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J



Annexure- 5

PR Hodex U4 f%ﬁn AT e, WY
— W/W/W/W(m)/mm / qgg) _g_ s e ]';1, 9.2)

Frfreer—

19, TR e e o
e wfig, el et w@vEv v Rer
forem @ afify, aeniR |
2— afdo T Frfer A, v Rt o s
3~ Suave INHR, fFag|
4— YT, TR IRYE fHITE |

fawg:— <rot0 e ey witrewor 3 Reis 13.8.2021 @1 s
Yo BT PRI Rawor

SRe fiwra Piwe v At Wfa @ S 9@ oEed
IR, o0 e Ao wiEw, Wew aed REFReo SR @ T 1=
@D 1835-52 RTid 13.9.2021 @ Br it weri #Y a2 wwo e R
TREeT 9 UwEdl dov WRERT @ omgm Td U WhE, WRe e
faumTRISI0 SrIgR Y sregerar ¥ fawie 13.8.2021 HY Noflo gRY AAIRT B TR of
mméamﬁrﬁars“rﬁawmgm%t

e mmmmm#mwﬁm/ﬁaw
ﬁ?&nﬁﬂwqmgﬁﬁﬂﬁm%ammﬁqﬁwwﬁmwmw
Prafers @ et ghRed wd |

N



IO IRBR
0 s o vy
BIEEDL)
FHIE:.1 (gfrer)( )@Qﬂé}/ﬁ/igzg‘“ 1259 fe=i: 13[53L1011

R . (-1 .1 1 ¢, ==

Wmﬁmmﬁmwaﬁwﬁﬂmﬂﬁﬁwa%m
&
- e, w@Ew T faumT @Y srmerr ¥ Reiw 13.08.2021 BT 500 PM qua;ﬁs*m:‘r
ﬁﬂsmmammﬁmmamﬁﬁwﬁmaﬁmﬂmﬁmmmwﬁ

1. o0 o e, PR wRm wf, seiaeE R

2. A dud 7=, ﬁémswﬁf%vmwmﬂvﬁm wmm?r%zr‘ﬁnm
mwgmmmmﬁmﬂ wamsﬂaﬁa?mm@mmgu

. 30 U SRR, e werey sonie |

4. # T10 YA ATRT, YT TR F ororR |

.aﬂmmm,angaa wﬁnmvaa’gm

WWWW%WWWWRLDAme
faere TR B uwEdl Joo ¥ AR FFRRET @ wEm R am W w® )
SRl BT warTa A T v s R 5 wever § Br figel @ v
fasam ram 2 | wifyevor Y S 95 § Toiver IR PR frokr R T -
TOIveT %o — 1 .

Wsﬂammﬁwmﬁ?@uwzwémﬁ

- fau A gfie —

Wmﬁmmﬁwmmmwzw%@
1% ed @@ @ 9o RRAid 10032021 @ PRIAE fRawer & 1q Y58 Reie 12
2021#9‘&6%@3&3%@%[@39__3%@@@@%@%
7q fren iy |ffy SeagR 9 Soa RAiE 22062021 T AN WY B fofr w
faeaRfanst @ oM o9ardt @ @WHW o 512 T 51299 @ Wew H uwer ywqa A
T dedeeR @ RaE wd fren widw wfify @ fofa ger ot @ 986
femi® 18.01.2021 P <RI Towel Ho—2 W ARWH A 5129, BT Rgw fd o™ @
fiofy & eaor w1E RER vt aftrgeer ¥ ool 512 B RM W R
512¥, WA B Rgd B7 & wF W aigE ¥ 7 o) qede faf @
mﬁﬂasmﬁﬁgmmﬁwam)%ﬁmﬁwmmmm
mwwaﬁam}ﬁ%g%ﬁﬁﬁ B L TR =

EARaj. Lake Authority\29.Meeting Notice.docx S T




A

MRLDAWWW%W%}W%W%&%WW v
m@%ﬂawmﬁwﬁm/mwmﬁﬁﬁ%%
Mty P T 22.06.2021 3 @ UEITITER
R s o o
O HEIRT g uel @ AR Be1 b g fwra Wt @ s fen
URI—4 (1) 9 Suo-motu g &I AT Hery ¥ wwifya far Wd | National Plan
for Conés%rvalim %%ic Ecosystem AN & wed @I wem 3 el @
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g ﬁammmmﬁmﬁﬁmﬁmmﬁawwﬂamﬁ
BRIATE & A g U & sifva 5 W w1 foka ferm : |
MWRLDAmea%m@ﬁmmﬁg&ﬂmm
PESHEG] BT S W T dow RAld 12.07.2021 D BRIGE Raxer B adEER Y
gfe @t |
X0 — 2
IS g Ay owerll v s wn f o wnd Rid fifs T
v faer) WRARY sork @ d53 Reiw 03.03.2021 @ wEaE Rw & Ry W
1 (2) & WRATErgaR / fofarear aghes aea et g fofw! 59 we @
. (i) Development of Bird Park at Sagar Vihar Area Anasagar, Ajmer.
(i) Strengthening of Bund at Anasagar Lake, Ajmer. .
(iii) Supply Operation and Maintenance of Floater Boat for De-Weeding in
- Anasagar Lake with Cleaning Mechanism for thrash.
} (iv) Designing, Providing, Fixing commissioning and testing of floating
bridge at Bandi River near STP Anasagar Ajmer.

| (v) Renovation & Beautification of Sagar Vihar Paal, Ajmer. .
(vi) Construction of Péthway around anasagar from sagar vihar paal (Near

| Vaiéhali. Nagar Petrol Pump) to Regional College Pathway, Ajmer.
(vii) Construction of pathway around Anésagar from Shiv Mandir to Sagar

Vihar pal: Ajmer.
(viii) Devélbpment of pathway around anasagar form old Vishram Sthali to

Rishi Udhyan. | %/

E:\Raj. Lake Authority\29.Meeting Notice.docx



(ix) Installation of Musical Fountion and Interactive Fountain in different
Locations, Ajmer.

m&@mm%wmﬁsﬁa%
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W ¥l e HEl B wa A fawer 7 g Rl @R Rl B amer

Deve:z?a:r:ent wo:okj arourxiOAna;sagar Lake under Ajmer Smart City Limited |
€Oos -
Name {iner) | (incr) Fincial ls;:t: f::?; . { stas Remarks
| progress Actual
1 {in€Cr) * | complet
. fon
Development | 117 | 0.9 0.48 BEE T aaa T i
Sagar  vihar . v ed Sagar Vihar has
area been developed
Anasagar, in to bird park
Ajmer  (RAJ- for  migratory
AIM-154) : birds by
‘ , constructing
‘ boundary: wall,
fencing and
N mounds.

2 | Strengthening | 109 10.9 6.83 221217 | 29.0220 | Work Pathway  for
of Bund at ' Completed | pedestrian has
Anasagar ' _ been developed
Lake,. Ajmer . . | at FTL from STP
(RAJ-AIM- . ' to Vishramsthali
009) In 1300 m
- g A length

3 | Supply 2.66 1.34. 134 27.11.17 | 28.03.18 Work Floating  boat
Operation and . Completed | has been
Maintenance o ] procured. and
of Floater Boat ) ' handed over to
for de- | i . Ajmer Municipal
weeding = in : _y corp. for De-

Anasagar weeding ~ ar
Lake  with. : cleaning ../
| Cleaning Anasagar Lake.
Mechanism* | )

for  thrash-

(RAJ-AIM-99) . = :

4 | Designing , |0.25 0.25 0.24 25.00.18 | 24.01.19 | Work ‘Floating bridge
prowdmg s ‘ Comple’.ted has : been
fixng ., pro’vided‘ on
commission- Bandi river at
Ing & testing r;ig\way for free
of Fioatipg unobstructed
bridge  at ' | flow of water
Bandi  River : e
near STP
Anasagar
Ajmer  (RAJ- {

AIM-102) “
E:\Ra} take Authority\29.Meeting Notice. docx : j
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- Renovation & | 2.5
- Beautification

of Sagar Vihar

Paal,  Ajmer
{RAJ-AIM-

143)

1,96

2.34

Construction
of Pathway
around
Anasagar

from Sagar

“Vihar Paal
{Near
Vaishali Nagar

Petrol Pump)

to Regional
College .
Pathway,
Ajmer = (RAJ-

AIM-176 '

14.92

13»;10

4.27

320120 | 31.05.28 |

Completed

Renovation and |
beatification of
Sagar Vihar Pa
constructed
under CSR has
been done.
Pathway ———in |
approx. 200 m¥
has been
constructed,
sump and
pumps have
been pr'ovided‘
to  pump out’
water from fow’
lyinig area. Also
parking  and
public
convénience
have been
_provided.

18..12.20 | 17.12.21

wip

Work of
construction of
Pathwayat FTL
along
periphery of
Anasagar lake
“from Sagar
Vihar

Pal to Regional
college in
approx. 2332.m
lengthisin
progress. 16
Nos, cross
drainage
works have
‘been provided
for '
unobstructed
flow of water

7

Construction
Of pathway
around
Anasagar
from near
Shiv Mandir
to Sagar
Vihar Pal,
Ajmer {RAJ-
AIM-174)

6.58

5.42

1.65

211120 | 19.11.21

wip

into lake.
Work of
construction of
Pathway at FTL
along
periphery of
Anasagar lake
from Shiv
Mandir

to Sagar Vihar
Pal in approx.
960 m length is
in progress. 5
Nos. cross
drainage works
have .

been provided
for
unobstructed
flow of water

! 8 , Development ’ 16.26

13.61

04.01.21

‘Wip

-intolake,
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h
of pathway :
around construction of
fromOld | alone
Vishram periphery of
Sthali to ?nasaog?; lake

Tom
- —R;Shi“gdyan—‘ —_—— — e ot L iaHe Bt -
{RAJ-AM- Sthali to Rishi
187) Udyan in
approx. 1834 m
length is in
progress.
Sufficient Nos.
of cross
drainage works
‘will be provided
for
unobstructed
, flow of water
_ . ! _into lake
Installation of | 5.87 4.92 2.73 20..11.20 | 15.08.21 wip . Musical
Musical : -| Fountain at
Fountain and three locations,
interactive old
Fountain in Chaupati
different {floating),
Locations, Reglanal college
Ajmer {RAJ- {Hoating}
AlM-161) and Vishram
Sthali park have
been installed
for recreation
and attraction
of tourist and
| for  Increasing
‘ l ] beauty of lake.
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GSTIN: 0BAAPCA0698G178
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Smart City

T YTy « N\ Trr AT e

Annexure-6

PAN: AAPCAOGIBG TAN: JDHA10825D CIN: U75302R)20165GC056429
Ajme i j
jmer Smart City Ltd., Ajmer /5"-—
Opposite RRTI, Near High Security Jail, Jalpur Road, Azadi Ka
Ajmer (Raj.) PIN-305023 Amrit Mahotsav
e-mail : asclajmercity@gmall.com, Tel : 0145-2970922

Ref. ASCL-AJM/2021-22/ 37’6 '

To Whom So Ever It May Concern

Details of Pathway constructed/being constructed by Ajmer Smart City Limited

around Anasagar Lake, Ajmer

Total length of circumference of Anasagar lake at Full Tank Level (FTL) is
approximately 10363 m out of which pathway in approximately 4000 m already
existed and balance length is taken up in Ajmer Smart City Mission as following:-

(i)

(ii)

(i)

(iv)

Pathway from Anasagar STP to Vishram Sthali n approx. 1300 m has
been completed.

pathway from Shiv Mandir to Sagar Vihar Pal in approx. 960 m length
is in progress.

Pathway from Sagar Vihar Pal to Regional College in Approx. 2300 m

length is in progress.

pathway from Vishram Sthali to Rishi Udhyan is approx. 1800 m length

N>
m

(Avinas
Additional Chief Engineer
Ajmer Smart City Limited,
Ajmer

is in progress.

Scanned by CamScanner

Date: b}P 10 ‘ 107/‘



Annexure-7

GSTIN: 0BAAPCAO698G1ZD CIN: U75302R120165GC056429

PAN: AAPCAOGIBG TAN: JDHA10825D
. Ajmer Smart Cj Ajmer 7[”_“‘
M City Ld.; A) g
|l§ i th Opposite RRTI, Near High Security Jall, Jaipur Road, Azadi ia

Amrit MahotsaVv

Ajmer (Raj.) PIN-305023

Smart Cj
2mart City e-mall : asclajmercity@amall.com, Tel : 0145-2970922

Date: 02-10-2021

Ref. ASCL-AJM/2021-22/3263

To Whom So Ever It May Concern

d to area under peripheral pathway around

Difference in the area declared as protecte
Anasagar Lake, Ajimer (Reasons & Deviations)

Protected area as per notification =2054.88 Bigha
(2054.88x1618.44) =332.63 ha
Lake area inside pathway =311.17 ha
Difference of area =21.46
S.No. Location Areain Reasons for Deviation
ha
1. Location -1 0.09 Honorable High court stay on Khasra No. 2067, Thok Teliyan in SB
Civil/Writ petition No. 16272/2016 Govind Singh V/s State of
Rajasthan and others. \
2 Location -2 3.18 Honorable High Court stay on Khasra No. 326, 327 in SB Civil Writ
petition No. 7480/2011 Govind Dyma V/s State and Khasra No. 507 in
SB Civil Writ Petition No. 1005/2021 Mukesh V/s State
3. Location -3 3.87 Honorable High court stay on Khasra No. 227, 228 in SB Civil/Writ
petition No. 16260/2016 Jitender Singh & Others V/s State; 235,236 &
240 in SB CW 15638/2011 Laxman Singh and others V/s State & others
230, 233, 238 in SB on 11708/2011 Prabhudayal Vijay V/s State and
others; 245, 246, 247, 248 in SB CW 16095/2011 Sohanlal Kumawat
V/s State and others.
4, Location -4 9.11 Mahaveer Colony and Arihant Colony developed in year 1973-75 and
Honorable High Court stay on Khasra No. 1076 in SB Civil Writ Petition
No. 14667/2014 Kesar bai and others V/s State and others.
5 Location -5 4.60 13 MLD Sewerage Treatment Plant started in year 2013
6. Location -6 0.6100 | Pathway constructed at FTL level
Total 21.46

=
h’(ma)

(Avinas
Additional Chief Engineer
Ajmer Smart City Limited,

C:\u i
\ sers\Dell\Desktop\asc| letter head format in english.doc Almer



Annexure-&

STEPS IN CONSTRUCTION OF PATHWAY

PROFILE OF ANASAGAR & NEARBY
LANDFORM PRIOR TO WORK
EXECUTION

STAGE: 1

\ ® © © DUMPING OF GOOD EARTH TO
- RETAIN WATER FOR EASING OF
CONSTRUCTION

STAGE: 2

CONSTRUCTION OF RETAINING
WALL

STAGE : 3

CONSTRUCTION OF MASONRY
WALLS & RELATED WORKS

= STAGE : 4
E A <, S 1, y
SN

CONSTRUCTION OF PATHWAY

STAGE: 5

WORK COMPLETION & EARTH
REMOVAL

............

STAGE : 6

POST WORK COMPLETION

4. ENTIRE EARTH REMOVED UPTO RETAINING WALL

2. ANASAGAR CATCHMENT AREA INCREASED

3. PERIPHERAL BOUNDARY OF ANASAGAR ALSO
INCREASED

7/

LAKE WATER TOUCHING RETAINING WALL




AJMER SMART CITY LTD

(Area 3 18 Mectare) (2 \ ;- /

(Area 0.7 Hoctrs) % : B

(Area 3 87 Hoctam) (3

Annexure-9
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\ o Ny b 1 83 Hectare)
-- AN -\_.
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--- _\- / - >
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o , 7 - 1.57 Hectare)

/
- / 00929 Hectars)
U - -
/
- A 1.58 Hectare)
- X
I = C
181?(1'-!.“”)5
PLOATING BRIDGE’
(Ares 0.8092 Hectare] O
J
2.03 Hectare)
(Area 0.75 Hectare)
| (Arem 9.11 Hectare) (4
|
|
| 7= = Vi DEVELOPMENT WORK AROUND
' ANASAGAR LAKE BY AJMER SMART CITY
{
{ - [ LEGEND:-
‘ - [BOUNDARY OF LAKE AND PROTECTED AREA | -—————————~
| ) h’/ PATHWAY
| (AvinasirSharma) = D
4 Addl. Chief Engineer R BARTETY _'
‘ PATHWAY UNDER SMART CITY T
| . of P memmm
' = - ) memm —
~ WONDERS PARK,NEW LAKEFRONT
hn.uvv‘-mnmr —
[~} wnmm-m | ANASAGAR LAKE(Area 311,17 hectare)
1 ,;"_"‘"“"'"'“"“""’"""‘“‘"'”“"" AREA UNDER HIGH COURT STAY SHOWN AS T il
[ Aot = (e |
e
' o ::u.::::a‘:nmm) ———‘:' |COLONY ALERADY DEVELOPED IN 1976 SHOWN AS
[l ey =—
| G | (Nesr Vashall Nogsr Petrcl Pump) To Regonsl Colegs Patnway. — (CROSS DRAINAGE WORKS SHOWN AS =
| _"w‘m
Wi | Regional ceflege ADA in yoar 2014
—— 1 hactare)] AT-AB
o oeniring of bund o snamager ke (oy Ay omar ) AREA INCREASED (8.5 )
- W#_n-:;mwmnwn-m [ o} AREA DECREASED (2148 hectare) —
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